FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

AMISHI CONSUMER TECHNOLOGIES PRIVATE LIMITED (UNDER CIRP)

operating/ dealing in beauty and personal care consumer goods through online platforms and
offline stores

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate | AMISHI CONSUMER TECHNOLOGIES PVT. LTD.
debtor along with PAN & | PAN: AAOCA4990)
CIN/ LLP No. CIN: U74999DL2016PTC301440
2. Address of the registered | 3rd and 4th Floor, Ambience Tower,
office Gaushala Marg, Kishan Garh, Pocket B-
C, Sector A, Vasant Kunj, South Delhi,
Delhi, India 110070
3. URL of website NA
4, Details of place where | The Company had its Registered Office in Delhi.
majority of fixed assets are
located Refer to the detailed Invitation to Expression of
Invitation (IEOI) document for additional
information.
5. Installed capacity of main | NA
products/ services
6. Quantity and value of main | As per audited financial statements for FY
products/ services sold in | 2023-24, the turnover from sale of products
last financial year / services was INR 81.29 Crores.
7. Number of employees/ | As on the Insolvency Commencement Date,
workmen there were no employees on the rolls of the
Corporate Debtor.
8. Further details including | Financial Statements available with RP and on
last available financial | the MCA portal
statements (with | List of creditors available at IBBI website
schedules) of two years, | Or Details can be sought by emailing:
lists of creditors are | cirp.amishi@gmail.com
available at:
9. Eligibility for resolution | The detailed Invitation for Expression of
applicants under section | Interest (Eol) mentioning Eligibility Criteria can
25(2)(h) of the Code is | be sought by an email to
available at: cirp.amishi@gmail.com
10. Last date for receipt of | 29t Sep. 2026

expression of interest




11. Date of issue of provisional | 09t Oct. 2026
list of prospective
resolution applicants

12. Last date for submission of | 14t Oct. 2026
objections to provisional
list

13. Date of issue of final list of | 24™ Oct. 2026
prospective resolution
applicants

14. Date  of issue  of |29t Oct. 2026
information
memorandum, evaluation
matrix and request for
resolution plans to
prospective resolution
applicants

15. Last date for submission of | 28™ Nov. 2026
resolution plans

16. Process email id to submit | cirp.amishi@gmail.com
Expression of Interest

17. Details of the corporate UDYAM-DL-03-0061844

debtor’s registration status
as MSME.

ey v
Ty e
L
Amit Talwar

Resolution Professional

IBBI Reg No: IBBI/IPA-002/1P-N01178/2021-2022/13887
Address with IBBI: A-4/5, Jiwan Jyoti Apartments, Near Lok Vihar,

Pitampura, New Delhi-110034

For Amishi Consumer Technologies Pvt. Ltd.
Date: 30-08-2026

Place: New Delhi

PUBLISHED IN THE DELHI EDITION OF THE
FINANCIAL EXPRESS AND JANSATTA ON 30-

08-2026
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SindiaShelter INDIA SHELTER FINANCE CORPORATION LTD. [JESSS0ILE O
Mome Loans Regd:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 MMOVAB PROPER

Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The
Securitisation And Reconstruction Of Financial Assets And Enforcement (Security) Interest Act,2002 And In Exercise Of Power
Conferred Under Section 13(2) Read With Rule 3 Of The Security Interest (Enforcement) Rules,2002,Issued ADemand Notice On
The Date Noted Against The Account As Mentioned Hereinafter, Calling Upon The Borrower And Also The Owner Of The
Property/Surety To Repay The Amount Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property
And The Other Having Failed To Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In
General That The Undersigned Has Taken Possession Of The Property/les Described Herein Below In Exercise Of The Powers
Conferred On Him/Her Under Section 13(4) Of The Said Act Read With Rules 8 & 9 Of The Said Rules On The Dates Mentioned
Against Each Account. Now, The Borrower In Particular And The Public In General Is Hereby Cautioned Not To Deal With The
Property/les And Any Dealing With The Property/les Will Be Subject To The Charge Of India Shelter Finance Corporation Ltd For

sindiaShelier INDIA SHELTER FINANCE CORPORATION LTD. DSSESSION NOTICE FOR
———oma Laang Re9d:Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 MMOVAB PROPERTY

Whereas, The Undersigned Being The Authorsed Officer OF The India Shelter Finance And Corporation Lid, Under The
Securitisation And Reconstructon OF Financial Assete And Enforcement (Sacurity} Interast Act, 2002 And In Exerciss OF Power
Conferrad Under Seclion 13{2) Read With Rufe 3 Of The Secunty Interest (Enforcement) Fules 2002 |sausd A Demand Motice On
The Date Noted Against The Account As Mentioned Herainafier, Calling Upon The Borrower And Also The Owner OF The
Properhy!Suraty To Repay The Amount Within 60 Days From The Date Of The Said Notics, Whareas The Cwner OF The Propearty
And The Civer Having Failed To Repay The Amount, Nobce Is Hereby Given To The Under Moted Borrowers And The Public In
General Thal The Undersignad Has Taken Possession Of The Properiyles Described Herein Baelow In Exercise Of The Powers
Corfarred On HimiHear Under Saction 1304) OF Thae Said Act Read With Rules 8 & 2 OFf The Said Rules On The Dedes Moantioned
Against Each Accounl, Now, The Borrower In Particulas And The Pubilic In General Is Heseby Cauticned Mol To Deal With The
Prapéryles &nd Any Dealing With The Properiy/les Wil Be Subject To The Charge OF India Sheller Finance Corposation Lid For

TATA

(A5 per Appendix IV read with rule 8(1) of the Se curity Interest Enforcemeant Rules, 2002
Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Lirmited., wnder the Securilization and Reconstruction of Financial Assets and
Enforcement of Security Interest Acl, 2002 and in exercise of powers confemred under
saclion 13(12) read with rule 3 of the Security Interest (Enforcament) Rules, 2002 Issuad a

i'r' TATA CAPITAL HOUSING FINANCE LTD

Regd. Office; 11th Floor, Tower & Peninsula Business Park, Ganpatrao Kadam
Marg, Lower Pared, Mumbai-400013. CIN No. UET130MH2008PLC 187552

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

AnAmoant Mentioned As Below And Interest Theraon, Costs; Elo dgemand nolices as mentioned below calling vpon the Barmowers 1o repay the amount

An Amount Mentioned As Below And Interest Thereon, Costs, Etc.

T — - Mame of the Borrower/Guarantor Description ©f The Charged/morigaged| Dtof Demand Motice, Date Of mentianed in the notice within 60 days from the date of the said notice.

Name of the Borrower/Guarantor Description Of The Charged/mortgaged| Dt.of D d Notice, A : ; A ; .

' ° T Amount Due As On. Date OF {Owner Of The Property) & Property (All The Part & Parcel Of The | _ Amount Due As On  IPossession] | The horrower. having failed to repay the amount, notice is hersby given to this bomawer, in
(Owner Of The Property) & Property (All The Part & Parcel Of The 1 Possession Eiamr e Property Consisting Of) Date OF Demand Notice J pray ¥a
Loan Account Number Property Consisting Of) Date Of Demand Notice L g parficidar and the public. in general, thal the undersigned has taken possession of the
- - . . MRS MRS. Santosh , MR./ MRS. Al Piece And Parcel Of House In|Demand Notice 29.08.2026 property described herein below In exercise of powers conferred on him under section
Mr./ Mrs. Ramrati W/o Mr. Dalvir, [All Piece And Parcel Of Khewat No 37 |Demand Notice : _ : : i L. ¥ _ ; i
Khata No 39 Kitte 9 Rakba Taddai 26 | 11-Nov-2025 Rs. 1620661/- AU Bhupendar Singh, LOAN, Shaslri Khewal No 196 Khata No 261 271857 | 11-Feb-2026 Rs. 450851, 13(4} of the said Act read with rul B ofthe said Rules.

Mr./ Mrs. Dalvir S/o Mr. Jile Singh,
Mr./ Mrs. Nitin S/o Mr. Dalvir, Nitin
Dairy C/o Mr. Nitin, Hari Garh
Harigarh 36 Ram Nagar Jind
Haryana 126112 Loan Account No.
- HL11SVLONS000005123648/AP-
10282659 : Branch: Panipat-1

Min 2 14 2002 3.4 2003 4 4 po04| (Rupees Four Lakh Ninety Thousand Nine
Sonipat Haryana 131001, BOUNDARY: | Hundred Fifty One Only) Due As On 108-
- East-Vacant Plat - 176" Wesi- Strast -| July-2026  Together Interest Applicable
176" Morth-House Of Poonam  -| From 08-July-2026 & Odher Charges &

0891605, BRANGH : Sonipat-1 ER' South-Vacan Plot - 58° Cost Till The Date OFf The Paymant.

Mrs. Nirmala Wio Chand Vir, Al Piece And Parcel OF Propery Propedy D0 Mo
Mr. Naveen Sio Chandbeer, Mr. | 86011410164 having land measuring 81 5q. yda. (With 500

Cobony Ward Mo 315onipat Mear Behind
Palice Ling Sonipal Hargaaa 1310019
21001 Harvana ACCOUNT MO -
HL11CHLONS0000050035% 29 AP -

Kanal 13 Marle Me 23/533 Bhag |(Rupees Sixteen Lakh Twenty Thousand Six
Bakadar 1 Kanal 3 Marle 693 Verg Gaj Hundred Sixty One Only) Due_ As On 11-Nov-
Waka Village Harigard Tehsil Safidon|2025 Together Interest Applicable From 12-
Distt Jind Haryana Boundary: - East;- Nov-2025 & Other Charges & Cost Till The
house Of Satpal, West :- Self, North:- |Pate Of The Payment.

self, South:-rasta

The borrowes, in particular, and the public in general, are hereby cautioned not to deal with
the prapary and any dealings with the propery will be subect to the charge of the TATA
Capital Housmg Financa Limided, for an amount referred to below along with inferest
{hereon and penal interest; charges, cosis elc. from date mentioned below

The borrower's aliention is invited to provisions of sub- section (8) of Section 13 of the Act,
in respect of time available, io redeem the secured assets.

Cramand Motica
11-0t-2025

25,08, 20206

MR./ MRS. Premsheela Verma, All Piece And Parcel Of P|0t_N°- 50, Mc Property Demand Notice 25.08.2026 Amit Kumar Sio Amar Singh, | 34 Feelcoversd Area) Le. 02 Biswa Being 1/34 Share oul of | Rs, 873831.532/- (Rupess Nine Loan Mame of Obligor|s)/ Amount a5 per Dale of
MR./ MRS. Subhash Verma, House| /d No. 89C1667U478 Shiv Nagar, Tehsil &|12-Sep-24 Rs. 1018673/- Gall Mo 2 Om Nagar ,Indian 03 Bigha 08 Bigwa comprised in Khewsat Mo, 470 Khatoni | Lae Seventy Thres Thowsand Accolint Legal Heirs)Legal Demand Motice |Passassion
No 814 Near Kali Devi Mander District- Hisar -Haryana-125001 BOUNDARY:- |(Rupees Ten Lac Eighteen Thousand Colony Sonipat Po Sonipat, Dist | Ne.615 Khasra no. 432(3-8), Vide Jamaband| for the year | Eight Hundred Ninely One and Mo, Representative(s)

East-11.6Ft, House Of Ajit Singh Danda,West- |Six Hundred Seventy Three Only) Due 2016-2017 Sibcated at Sonipat Pati Jalten Abadi Indian | Thirty Two Paise) Due &g On

10=-0et-2025 Toaethes Inferasl

Shiv Nagar Hisar -Haryana-125001 Sonigal Haryana 131001 LOAMN

TCHHLOT3|Mr. Sanjay Gond | Rs 13,168,615/~ under the loan account| -5 18 2095

(LOAN ACCOUNT NO:- 11.6Ft, Gali 18Ft Wide, North- Plat No-48 43Ft, |/As On 20-Aug-26 Together Interest ACCOUNT NO. - Colony Within M.C. Limit Area Sonipat Tehsil & Distt. Sonipat nare
LAHSCLLONS000005054827 / AP- House Of Khajan Choturam, South-43Ft, House |Applicable From 21-Aug-26 & Other HL11SVLONS000005133080/a | Boundary: - East:- 26 Feel 06 Inch House of Gulab Singh & | Applicabla From 11-0c1-2025 600010045 | (Borrower) & TCHHLOT36000100454725 and Rs. |
10125423) BRANCH : Hisar-1 Of Geeta Devi Charges & Cost Till The Date Of The P-10308250 Bhim Singh Wast:- 26 Feat 06 Inch Street North- 29 Feet 0a | & Other Charges & Cost Tl 47258 |Mrs.VinitaGond | 1,090,216 under the loan account no|
Payment. BRANGH : Panipat-1 inch Piot of Other Owner South - 32 Feet Platof Smit, Nirmata | The Date Of The Payment. TCHINOT |(Co-Borrower) | TCHINOT3000100457654 by you . |
Place: HARYANA For India Shelter Finance Corporation Ltd (Authorized Officer) Place: SONIPAT  For India Shelter Finance Corporation Ltd (Authorized Officer) 350001 totaling to Rs. 1425831 |Rupess|
FOR ANY QUERY, PLEASE CONTACT MR. SUDHIR TOMAR (+91 9818460101) FOR ANY QUERY, PLEASE CONTACT MR. SUDHIR TOMAR {+91 9818460101) 00457654 Fourleen Lakh Twenty Five Thousand |

| Eight Hundred Thirty Ona Only) As on)
| D3M06/2026 '

Description of Secured Assats/immovable Properties: All Piece & Parcels Of
Residential Flai Mo. Ug-3, Upper Ground Floor, Raar L.h.s Area Admeasunng 40 5q Mir
Flat Constructed On Plof No. D-247, Situafied At Indraprastha Residential Scheme
Pargana And Tehsil Lomi, District Ghaziabad, Wtar Pradash, With All Comman Amenities
Mentioned In Sale Dead, Boundaries: Easl- Cther's Property, West- Rear R.h.s Unif, North-
Front Unit Souih-Cdher's Property.

Date: - 30008/2026
Place: - Ghaziabad, Uttar Pardesh

BAJAJ HOUSING FINANCE LIMITED

Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra

411014, Branch Office: 14th floor, Office no 1451, Aggarwal Metro Heights, Plot E-5, Netaji Subhash
Place, Delhi—110034,

FINAMNCE
POSSESSION NOTICE

U/s 13(4) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002.Rule 8-(1) of the Security Interest (Enforcement) Rules 2002.(Appendix-IV)
Whereas, the undersigned being the Authorized Officer of M/s BAJAJ HOUSING FINANCE LIMITED (BHFL) under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under section
13(2) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) to Borrower(s) /Co Borrower(s)/
Guarantor(s) mentioned herein below to repay the amount mentioned in the notice within 60 days from the date of receipt of the said
notice. The Borrower(s) /Co Borrower(s)/ Guarantor(s) having failed to repay the amount, notice is hereby given to the Borrower(s) /Co
Borrower(s)/ Guarantor(s) and the public in general that the undersigned on behalf of M/s Bajaj Housing Finance Limited, has taken
over the Physical possession of the property described herein below in exercise of the powers conferred on him under Section 13(4) of
the said Act read with Rule 8-(1) of the said rules. The Borrower(s) /Co Borrower(s)/ Guarantor(s) in particular and the public in general
are hereby cautioned not to deal with the below said property and any dealings with the said property will be subject to the first charge

of BHFL for the amount(s) as mentioned herein under with future interest thereon.

seFCc SBFC Finance Limited

Registered Office: Unit No.-103, 1st Floor, C&B Square, Sangam Complex, CTS No.95A, 127, Andheri Kurla

Road, Village Chakala, Andheri {E), Mumbai-400059 | Telephone: +812267875300 | Fax: +91 2267875334 |
www.SBFC.com | Corporate Identity Number: U67150MH2008PTC 178270

Sdl- Authorisad Officer,
For Tata Capital Housing Finance Limited

Public Notice
Thig is to inform the Public that Auction of pladged Gold Omarments will be conducied by SBFC Finance Limited on 25.00.2026 at
10:30 am. at below Branch address. The Gold Ormaments to be auctioned balong o Loan Ancounis of aur vanious Customers who
hava failed to pay their dues, Qur notices of auction have been duly issued to these borowers. The Gold Ornamants to be auctionad
babong to Overdue Loan Accounts of our various Customess mantionad below with branch nams,

Chandigarh Branch Address: SBFC Finance Limited, SCO 102, first floor sector 40 C,Near Delhi Public School Chandigarh,
160036, CHANDIGARH APOIS19TTE

PAMCHKULA Branch Address: SBFC Finance Limited, 1st Floor, SCO 15, 1st Floor, Swastik Vihar, Sector §, Mansa Devi
Complex, Panchkula— 134109, PANCHEULA APCOS2B851

FORM G
INWVITATION FOR EXPRESSION OF INTEREST FOR
AMISHI CONMSUMER TECHNOLOGIES PRIVATE LIMITED (UNDER CIRP)
operating' dealing in beauty and personal care consumer goods

through online platforms and offline storas

[Under regulaticn
{Insolvency Resoluf

RELEVANT PARTICULARS

BA[1) of the Insolvency and Bankruptcy Board of India
Process for Corporate Persons) Regulations, 2016}

Description of Secured Asset Demand Hut[oe] Date of

Name of the Borrower(s)/Guarantor(s)

Panipat.. {32103, PANIPAT APOD135¢21 APODA54376 APODT0R043 APOGTSOTEY APODBSTON APOOBSSTSOAPDIOIAS0D. (LAN o, Name of Sranch) (Immovable Property) Date & Amount| Physical | | [\ [fiane of e corporale defifor alcng | AMISHI CONSUMER TECHNOLOGIES PV, LTD.
pat k I i G . Branch : DELHI All That Piece And Parcel Of The Non-agricultural Property| 16th June 2026 Possession with PAN & CINSLLP Na. FAN: AADCA4EI0
KURUKSHETRA Branch Address; SBFC Finance Limited, 1st Floor, SCO 36, City Center, Hudda Sector 17, Kurukshetra (LAN No. H401HLT0590686 and  [Described As: Pvt No. 303, Second Floor Without| o s 34 aser. |24.08.2026 | — q O
136118, KURUKSHETRA, APDOOGE154 APO100T236 AP01009319 H401HHL0563766 Rooflterrace Rights Towards Back Side Left Portion, Of| "> > " | kot acubac o S¥E M e Ao Towdn, barhine
1.AJAY KUMAR (Borrower) Built-up Property Bearing Plot No. D- 212, Admeasuring 50| (Rupees Twenty Marg, Kishan Garh. Pocket B-C, Sector A, Vasani
;F?ﬁggnpigwﬂhﬁmz; :g;;a;:q E:FI: Finance Limited, Ward No. 4, Tehsil Paonta Sahib Shamsherpur 117, Paonta Sahib Qtoﬂ.arrlc;-?\loasnggqu\r;\;jeg%)éls_aini Sq. Yds. l.e, 41.81 Sq. Mtr. Approx., Out Of Khasra No.|  Three Lakh R _!-'i‘u:. South Dathi; Dehi, India 110070
. BAONT APO052441 i i- . . _ T e :

- - _ , 110041 267' S;{t;a;.e?('” The AReéeT”e E:Atart]e O;V"'jge N;""akdz’ Thirty Four 4 |Details of plce where majority of fiked | Tha Gompany had ils Reqistered Dfica in Dbl
YAMUNAMNAGAR Branch Address: SBFC Finance Limited, Ground floor Friends Colony, near Kamani Chowk , Yamuna 2. SEEMA PASWAN rea Abadi Known As Colony Mohan Garden, Block-d,| 1housand Four P Rifer to the delsided Wrvitalion o Exgressior of
Magar, Tehsil Jagadhri & Distt. Yamuna Nagar-135001. YAMUMANAGAR, APOOGO9124, APOOTEO0263, APOOTTIZTT, (Co-Borrower)At H.no-408 Ground |Uttam Nagar, New Delhi 110059 Boundaries Of Scheduled| - | oy pigry Bnvitaion (IEQI) document for addlitional
APD0917076, APO10006TS Floor Saini Mohalla Nangloi West |Property : East: Gali 10 Feet., West: Portion Of Building, ) irtariralion

- - - Delhi-110041, Delhi, Delhi-110041 |North: PlotNo. D-211., South : Portion Of Building Five Only) 5. |instaled capacty of mam productsl | HA

For more details, please contact SBFC Finance Limited Contact Number(s): 18001028012 ( SBFC Finance Limited reserves  lserviees ] e
the right to alter the number of accounts to be auctioned &/ postpone/ cancel the auction without any prior notice.) Physical Possession Date: 24.08.2026 Place : DELHI/NCR Authorized Officer Bajaj Housing Finance Limited €. |Quarlity and value of main products/’ | As per audited financial statements for FY

2083-24, tha tumpwer from sale of products
- sarvicas wes INR 3125 Crores
Az on the Insplvency Commencamant Data, there

sanices sold n lest fimancial year

T |Numbsr of employees) warkmen

— SALE NOTICE FOR SALE OF Loan Account No, DL/SHR/SHRP/ADDDD00466 09-09-2025 And Rs. 1280975/ . . Rs. Rs. wese no employaes an 1he rofls of tha Corporate
(M) Hﬂ'"Eﬂﬁiﬂg?ﬂ“":ﬂG ﬂﬂ‘:ﬂﬁiﬂﬂﬁn M Mﬂ";’;‘;ﬁl; HIL*J*E“T"’ B Mr Vikas Gupta, Mrs. GUDDI DEVI & Mr. Rajkumar Gugta &5 on 09-09-2025 V122085 opsspoa- | 284800 _ Debior.
H A 5 - - i . [ = 5 i
HOUSING Fibance | 000 [Ios RS 2R THIR, LIRS Moudts ' 5 : W | Description Of Properly: A RESIDENTIAL HOUSE, ADMEASURING 52.B8 50. METERS, OUT OF KHASRA NO. 1025, SITUATED AT DAR AABADI B.  |Fumher detais inghuing st avalable  |Financisl Statements avaliable with RP and on the
BOD0S. E-mail : auction@hindujahsusinglinance.com [see proviso to rule & (6)] p perty financial statemerts (with schedulas) of [MCA portal

MOHALLA LALBAGH, VILLAGE SARWAT BAHAR HADDOD TEHSIL & DISTRICT MUZAFFARNAGAR Boundaries:- East: ROAD 20 FT WIDE, Wesi:

COKTACT MOS: BLM - BRAJESH AWASTHE 99153 0T8RS ARM - HARISH YADAW 70604 11785 ZTAM - RAKESH GUPTA 95730 25255 HOUSE OF RAJENDRA & BHOPAL, Narth; HOUSE OF PRADEER South: HOUSE OF JAGDEESH PRASAD {S0LD TO ALKA mm]_

! baa years, lisis of craditors ara List of craditors avalshle al IEBI wehbsile

E-Auntion Sale Notice for Sale of immovable Assets under the Securitization and Reconstruction of Financial Assats and Enforcemant of Security GIG : . Rs. Rs availabie o1 Or Dedails can be sought by smailing:
Inferest Act, 2002 (herginaftar ralemed b a5 “the Acl™) réad wilh proviso ba Bule 8{6) of 1he Securily Interest (Enforcemsnt) Rulas, 2002 {hareinafle Hﬂﬁﬂmlﬁﬂzﬂgﬁﬂjﬂnﬁﬂﬂ sk X -Hm-aiﬁﬂﬂ.:rl;jnﬂf |1§§4333'- 05-Fat-26 21,16,000:- a1 E-I]-I]" erp ““"‘“"ﬁg“"ai;m;'
referrectoas “the Rules®). Nodice is hensby given 1o the public in general and in particolar 1o the Borrawer(s) and Guarantar(s) (hat he below-tescribed : b e et L 8. |Edghiity for resoiution applicants under| Tha dataied invilstion for Exprassion of intenas!

immavable property mostgaged charged to the Secused Creditor, the possession of which has been taken by he Autharized Dfficer of Hinduja Housing | Description Of Property: A freehold Residential House Built-up on Plat, admeasuring 174.62 sq. yard i.e. 146 sq. meter, Oul of khasra no. 289, seclion 25(24h) of the Code is {Enl) mengoning Eligibdily Griteria can ba sought by

Fimance Limited (Secured Creditor) having its Carporate Ofice # 167-165, 2nd Floor, Little Mount, Saidapet, Chennal - 600015 and ane of its | Siluated at Village Laharra, Pargana & Tehsil & Dist. Meerut. Boundarles:-East: Plot of Subedh elc. West: Plot ol Suresh Devi, Nerth: Plot of |availabie #, an amai 1o drp amshiggmall gom
Branch Offices at First Floor, Om Palace Cinema, 547, Bhagwan Nagar, Delhi Road, Hapur — 245101, will be 50l on “Ag is Where is", “As-is What | Dharambeer Singh, South: Road 12 1. wid 0. |Last date far raceipl of exprassion of | 29" Sap. 2006

is” amd "Whalever there is" basis on the dates memtianad below for realizabion of the amaunt die 1o the Secured Gradsior from the bormowers and § Loan Account Mo, GZOMNR/PRTP/ADOODO0D9E 11-11-2025 And Rs. GEBEAAY | pe o opog Rs. Re. [interest

guaranbors. Tha sals will ba done by the Aulhorzed ORicer through 8-auction plabform provided al ha wabsile: wwebankeatuclions.com M. MOHU KEUMAR & Mrs. RADHA as on 10-07-2025 1560000, - 156000/ 11, |Daie of issue of provisionsl list of | 089 Oct 2026

EMD LAST DATE : 08-10-2026 THI 17:00 hrs E-AUCTION DATE : 09-10-2026, 1100 frz-13:00 ks, | BID INCREASE AMOUNT RS. 10,000/- Description 0 Property: Residential House no-256, admeasuring area-60 Sq. Yards Le. 50.16 Sq. Mir. Siuated in Viilage Rachhoti Pargana- | prospeciive resolution spplicants

— e e e T T . 'l u bmpa, . } : . : 12, |bast ok o submission of obsclions | 145 Ocl, 2028
. Loan Account Number And Nameof Barrower(s) / Demand Notice u/z 12(2) Date ol R Earmes “W“-ﬂT;r:};‘ﬁ:s: Mawana Districl-Meerul (U.P) Boundaries:- Easl: House of Lomi West: House of Dharam Pal Morih: Road 711 Wide Soulh: House .':-:dprl:r-.'ui:nna; :-:EII“ 100 06 O cl c
Co-Borrowar|s) /Guaraniors) Oate and Amouni Possession i Deposil (EMD) 2 I iR i : ...
- A l.Dﬂﬂ AE:IIII'IT Hﬂ H.“"Hfmrpfmnuum1as 11-11-20%5 Ané R ?'L‘EEE]’E.' HE. “Er 13, |Dateofissu of linal Bl of uf':EIJ‘BElI'u'E‘ 248 Ol 2026
L Avcapud| o, B IVIAPEVARMOUONS 44 PE-20C4 And B, 205100910 1a. 1v-o0e | s Mr. PRINCE PRINCE & Mrs. PRIYANKA RANI s on 10070025 | 0228 ayapn0er. | z3de00 jrescigtior: appl canty
Mr. Masesh Singh, Ms. Santa Devi & Mr. Gopal ag on 10-03-202G ' 4627000/ A82700/- s A 0 — 14, |Dede of isswa of infarmation 200 Ol 2028

- Descriplion Of Property: Residential Flat Mo-K-115, on Ground floor admeasaring Super area-780 $q. FL e, 72,46 Sq. Mir. & Covered area-55 5q.
Description 01Property: A Freehold Single Storied residential House admeasuring 401 5q. Yds |e. 335.39 Sq, Metrs outof Khasra No. 242 situated | gy, siimm al -sejp:'rltanh Green Village® in Village Noor Nagar & Nangala Sher Khan llrlJB'lrlpl:lslq Hapur By Pass Rioad Tehsil & [Hslrl:t—ﬂuarﬂt
2l Village Sapnawal Fargra Dasna Tehsil Dhautana Disi, Hapur U.P Boundaries:- Easl: Road 12 Feel Wide Wesi: Houze of Vinil Harih; howge of Gili (L.P Boundaries:-East: Fial No-N-114 West: Open area Norih: Open area South: Common Passage 5 1t
Donor Gopal South: Road 12 leet wide - S - - '

memoranium, evakliadion malmeand
rescus] for resslutan plars 1o
| prospesiive resalution applicanis

5. |Last date for submission of rasclutian

2B MNay. 2026

! i A1 i 5 Rz Rs.
Loan Account Ho. GH/HPR/ASOR/ADDDOOO0DT 29-11-2024 And s, 680264- | 4 o seine| RS Ais. st:T: ﬁ:"ﬁ:ﬂ; Eﬁ::'E’T;:F::;n:lgﬂ:gf:';:a:m“h sl EE':'EUE’, ?ﬁﬂﬁgég‘ggﬂ“?' 05-02-2026 | sgcangy. 305300- s
Mr, NEERAJ VERMA & Mrs. SARDJ a5 on 27-11-2024 SEETE 1120000/ 112900/~ , = o ' T .1. SLOTH : - 3 y 16 -%EEEE! amait i to sibmit Expression | crp ameshi@gmail.com
Deseripiion DT Property- A FREEHOLD RESIDENTIAL HOUSE BUILT 0N FLOT ADMEASURING AREA 70 50 VARDS (50.40 50, METERS) STTUATED Degcription 0f Froperty; FREEHOLD RESIDENTIAL HOUSE BLILT ON PLOTHO, C-4, AREA MEASURING 105,11 50. YARDS, LE. 87,88 50, METERS, |6 o

UoYas-0 B
Horth - PLOT OF KHALIL  Soull: PLOTOF SITARAM E NEAREY AMANTARAN FARM, PARGANA AND TEHSIL & DISTRICT MEERUT, UTTAR PRADESH-250001 Bowndaries:-EAST; RASTA 24 FT, WIDE u AT

| Betails of the corporabe cebiar's
| registration stalus a8 MSME

T R TR e P T e 12024 W B 205905 11 2 o0 i =y WEST: PLOT OF OTHERS NORTH: PLOT OF DTHERS SOUTH: PLOT OF OTHERS 2.
Mr. MUKESH KUMAR & Mrs, SEEMA SEEMA a on 29-11-2024 : | 3852000/~ | 385200/- Loan Accaunt No. GZ/MNR/PRTP/ADDDOOO418. 11-11-2025 And Rs. 1034470/~ ps _n2-2008 e, He. Amit Talwar

: Mr. TALIS TALIB & Mrs, MASIM NASIM a% on 10-07-2025 2695000/ 269900/ taniliilion: Pridecslangi
Description 0f Property: PART OF PLOT NO. 32 & PLOT NO, 33, TOTAL AREA MEASURING 187.73 S0. YARDS OUT OF KHASRA NO. 1428/2, ullon Frofessiona

BB Reg No: IBBIPA-O0HIP-NO11782021-2022/11 3887
Address with IBBI; A-4/5, Jiwan Jyoli Apartments, Mear Lok Vihar,

SITUATED AT VILLAGE AS0DA HAPUR Boundaries:- East - PLOT NO. 40, 41, West : 20 FT WIDE ROAD, North : REST PART OF PLOT NO. 32, South : | Description 0f Praperty: FREEHOLD RESIDENTIAL PART OF HOUSE NO. 663, HAVING TOTAL AREA MEASURING 153 50. METERS, (AS PER
PLOTND. 33 VIVEK oo X ‘ | TECHNICAL PLOT AREA 142.14 50. METER & CONSTRUCTION AREA 99.41 $0. METER), SITUATED AT VILLAGE PANGHALI BUZURG, NEAR BY

. : GOVERNMENT INTER COLLAGE, PARGANA AND TEHSIL SARDHANA, DISTRICT MEERUT. UTTAR PRADESH-250347 Boundaries:-EAST: HOPUSE — Pitamoira. New Dethi-110034
Loan Account Mo, GH/BUL/SEKA/ADODOD005T. My, Govind |24-01-5025 and Bs. 176529, Rs. Rs. ] ! % Daba: 30-08-20:26 . Rampura, 5
M Wumar, Mr. Fireram Fireram & Mrs. Indersh Indresh at on 15-01-2025 TOS2025 ) sagagoni- | 3404000 ot HﬁHLIH'iI':IjST.‘:-DuSE:f u:nm:l:i:r::;ﬂ::uﬂ:mmsuum-mmu PL WIDE{ B e Place: New Delhi For Amishi Congumer Tachnologies Py, Lid.
Al AECOUNT WO, ! 10-01-2026 And s, 184835327 4. ' v
Description Of Property; PROPERTY AREA MEASURING 270.12 50, YARDS, PART OF KHASRA NO. 819 KA KA, SITUATED AT VILLAGE EHARANA ; ; V052026 | camipon- | anzions-
PARGANA AND TEHSIL SIKANDRABAD, DISTRICT BULANDSHAHAR Boundaries:-East: HOUSE OF RAJVEER, West: HOLSE OF HARENDRA, North SE: DS FHEKARE e SANTA HANI 85 on 09-01-2026 . d

*RASTA13FEETWIDE, South -HOUSE OF BHALLE Description 01 Property: Arca 169,425 Sq. Melres, B House at Moballa Saninagar Town Chandpur Pargana & Tehsil Chandpur DistL Bijnor, Uttar

prrrgE T !l}. RIUHPR/ASOR/ADDU0000TE 1320005 .l;.||ﬂ1H3. EI-#[IEJEIJ-'- B Ty e ;;;d;;:ﬂl:;undurlua:{ast Owrer Sh. Naresh Kumar, West: Rasta 2.5 metar wide, Morth: Razta 4 mater wide, South: Houss of Sh. Brahamdey
. Minad Kninar & Mis. Baun il gl Dl VRN | theen- Loan Account o, UP/KNP/MAUT/ADDD00ZBZB | 10-Jan-26 And s, 266306 | 1o.nmara | . P Rs DR e I v L BT
Dezcription 01 Property: Residentiasl A Part Plof Mo, 20, Area Measuring 50 $q, Yrds LE, 4182 Sg. Metrs. Parl of Khasra No. 572, Situated a1 Village Mr. SO0MU KUMAR Mrs. RAKHI KUMARI as-an 01 - 2026 ¥ 33,235,000/~ | 3.33.500/-

CHN No. | U403000LZ0MZ2PLEZ44113
{In Liguidation}
Registered OMice: 311, 3rd Floor, Vardhaman FPlaza, Pockat-7, Plot No-&, - Sactor-12,
Dwearka. Oalhi— 110078

INVITATION FOR SUBMISSION OF BIDS UNDER SALE OF INVENTORY AND

EQUIPFMENTS OF FEEDBACK ENERGY DISTRIEBUTION COMPANY LINITED
Hotior i% ereby given 0 the poblic that the Inverory and Equipments of Fredback Energy
LHsiributon ﬂD”\’:—HI’I}' Limitad (Linder Liguidation), Corporata Detvor, farming part of the
Liguidiation Estate are proposad to be sold by the undersigned through e auction in

Sabdi, Mohalla Shivgarhi Hapur, Under Hagarpalika Hapur Pargana & Tehsil & District Hapur, Uttar Pradesh Boundaries:- East Remaining Porlion
Flot Mo. 20Wesk: Plot No, 19, Morth: Rasta 12 Feet wide Sowth: (thers land

Loan Account Ne. DL/DLS/DLSD/ADD00DDBAG 14-D4-2026 And s 1242591/ 14 o agag As.
Mr. HASIM HASIM & Mrs, RAHISH RAHISH a5 on 09-04- 2024 ZT18000,-
Description 0f Praperty:A RESIDENTIAL HOUSE AREA MEASURING 120 50. YDS. LE., 100.33 0. MTRS. SITUATED AT VILLAGE: TILBEGUMPUR,

PARGANA AND TESHIL: SIKANDRABAD, DIST. BULANDSAHAHR (U.P) Boundaries:- EAST: PLOT OF KASIM, WEST: RASTA 15 FT. WIDE, NORTH:
PLOT OF AARIF, SOUTH: RASTA 15 FT. WIDE,

Descriplion Of Properiy: A Regidential Plol no. 66 admeasuring area. 66.20 3g. Yds. i.e. 55,35 5q. Mir., Parl of Khasra nos. 674, GT1MI, 675 &
|

676, Situnfed at New & undeveloped Colony, Raj Magar, Revenua Village Jatauli, Pargana Dawrala, Tehsil Sardhana & District Meernut.
Boundaries:- East: 26 FL/24 Ftwide Road, West: 26 FI 1 inch / Properiy of olbers, North: 20 Ft1 inch )/ Plot mo. 65, Sowuth: 27 F17 Inch )/ Plolno. 67

As.
£T1800- GH/BUL/GULW/ADD0000D31, Mr. MOHAMMAD MARDOF | 21-Dct-25 And Rs. 12270185 | 125a095 N sgstimf 3;;” f

MARODF Br. MUMNAWAR Mr. Sharookh a5 an 17-0ct-25

Description (f Property: Property area measuring 13935 sgmt part of Khasra Mo, 525 situated at Mohalla Murar Magar Kharja Paragna and Teksil
Khurja and District Bulandshehar, Utiar Pradesh; Boundaries: East:- Rasta 150 Wide, West Plot of imran, North Plotof Arif South; Rasta 15t Wide

z y i — complianca with the 14!|.:|u|'.|.|i|:|r|_ 32 read with reguiation 374 and 3301) of Insobwenoy and
7 '-‘:: :::ﬁ' T':ﬁﬂﬂﬂugﬁﬂwuﬂugﬂ:ﬁf '&'D‘*'a'it'fr? f'“l}nn!:fi;njpf'ﬂﬁm& 10-07-2026| ﬁ;;m-. GEBOG Loan Account No.GH/BULKALE/ADDDOOOOZR 21-0ct-25 And Az 1424459)- | 1000 a0 Rs. Rs. Bankruptcy Board of India (Liquidation Frocess) Heputations. 2016, The interasted appiicant
v ' - Mr. VISHHU EUMAR Mrs. Mala as an 17-0ct-25 b IE.T?.EM."- 4.5.?1]]:"— may refar o the detailed Saks Process Memorandum avaiable gt hitpe:/Sibbi.baanknet. cam

RELEVANT PARTICULARS

Description Of Property:  Frechald Residential House Single Storey House of land 2rea measuring 100 Saq. Yards |.e. 83,64 5q. Meters, aut of Description 01 Property: Having Total Land Area Measuring 262.78 Sq. Yards Le. 211.36 Sq. Meter, Out 00 Old Abad Khasra / Land No. 44, /s Feedback Energy Distribulion Company Limiied

i i = ! 1 C 1 Delt
Khatra No. 654, Situated |n Village Kastia, Kasmabad, Fargana , Tehsil & Distt. Hapur, Uttar Pradesh, Boundaries:-East: House of Rahul West: | i, b a1 illage: Dayorar, Pargana & Tehsil- Jewar, Districl: Gautam Budh Nagar, Utlar Pradesh, Boundaries: East: House 01 Jhabba West: Ipoeale Do)

House Dfﬁlf:ﬂmhifﬂﬂh P::II"H: ;&::ﬂ::;fm::;:ﬁﬁ”ﬁ““_q T T Ty o = = Rasta Gali 06 Ft, Wide North; Rasta 12 Fi. Wide South: House Of Rajesh EE#—:Ena.::-?;Ement Data b
! ! nm i d-[g- ! 5 1 il L —]-- — - e LI Fotrh I e S|
“L‘:““E;;"MA; HADIM & Mrs. SHAHIN NADIM 25 on 05-04-2076 10-07-2026 252000/ 285200/ GH/BUL/GULW,ADDDIDDZET, Mr. BILAL BILAL DF-Mav-25 And Re. 1022481/ | y2.pah06 Rs. FRis. Aszets on Sale Sala of Inventory and Offica Equipments at 1 Unil in

Agartala {in the state of Tripura) and 1 unit in Shillong
(im the stale of Meghalaya) on “&s (s whara 18" basls
and “as [s what 12 and withowl ANy recoursa’ hasis as
arg fully set out in the Sale Process Memorandum,

Az, 433755/~ (Aupees Four Lakn Thirly Thres thousand
Sayven Hundrad Flriﬁu' Five l'.'ll'lig.li-

[HBE-E rve Frica of Assate saf out hpocatkhn Wwisa In process
docs)

Az, 43 BO0/- [Rupaes Forly Three Thousand Eight
Hurndrad Oy}

Mrs. Shama Parvin a5 an 07-Now-25 26,446,000/ 2 64 500/~

| Dezcription 0 Property: A Residentlal Piot bearing part of khasrano, 1310, Area 153 Sqyrd. LE. 127.99 Sqmir.}, siwated al Mohalla, Peer Khan,
Gulawihi. Pargana Agola, Dicl. Bulandsahar (U.P). Boundaries Eal: House of Saleem. West: House of Rahisuddin. Morth: Wall, Soulh: Road 15
Fel Yani 4.57 Meeters Wide

Lozn Account Mo, DL/MNR/VSEN/ADDDOOOTIE 14-04- 3026 And Ba. 1036213/ Rz, As. EH/BUL/EALE/AODOBID030. . RARENDRA SIEH - - =
-04-202 = - A, 07-Naw-25 And Rs. 101BBAG- | sa gan.ap . As.
Mr. GAURAY KUMAR BAMAL & Mrs, POOMAM FOONAR a5 on 08-04-2026 FHN 000 30100/ Mrs. SEEMA SEEMA a5 on 07-Nov-25 2-4eb-20 27 46,000/~ | 274500/

Description 0 Property: Freehold Residential House measuring area 232 Sq. Yds., i.e. 210.77 59, meter Dut of Khasra No, 734, situated at Village Dascriplion 0f Property: lreahold résidential house measuring dreda 132,11 £g.m1r. parl of khel fe. 138 siluated mohalla/villaga Shapar

Hozhadaarpur Garhl, Pargana and Tehsil and Disti, Hapar, U.P Boundaries:- East Rasta Privale Approx 15 Feel Wide West: House of Mr. Harpal P et : : ' i ;
Singh and Singhari Morth: House of Mr. Sutiesh Kumar South: Rasta 15 Fast, Wide t:tli P;;ﬂ?;'al;lﬁtﬁf;a”r khurja Dist, Bulandshahar U.P. Boundaries:- East: House Krishana, West: Honse Tejveer, North: Road 10 feet

Description 0 Properly; Frechold Residential House measuring area 120 5g. ¥d. or say 100,36 Sq. ML, Part of Khasrano, 14861 ML, siluated in
Mahalla Kotla Mawatiyan Hapur, Pragna, Tehsil, Diztt. Hapur. U.F Boundaries:- East: 10 . Wide Road, Wesi: Housze of Babe Narih: House of Tahir
South; House of Anees

Hezairva Price

1007 -2026

Rajundablesddjusiabla
Earnast Money Deposil

= Mode of Sale DOnlina by way of e-avction throwgh
Lo Aaciu] Ho. CIHEIERITLIMIOMOA2A 14-04-2026 And Rs. S13070- | 4 pp.9006] .. ' GH/BUL/KALE/ADDO000 132, Mr. RAKESH KUMAR Mrs R R hitp:/Jibk :
07- : ; M - [ 07-Nav-25 And R, 105B812" | 1a.5an 5 3 it /Jibbi baanknet com
H Mr. FIROJ KHAN & Mre Rukear BEGAM 83,08 R0 200 120NN | BA00- BABEETA BABEETA Mr. LOKESH SOLANK) 45 O 07-Novazs TR | a4 55,000/ | 2.45.500 Last date of submission | 13-09-2026

ol Aftidavit under saction
284 and bid documents

Description 0f Property; APlalPariof Plof Mo 19, Admeasuring 33.33 Sqyds. Le. 27,87 5q. mibr. , Qulaf Kkasra No 504 Mi Siuated at Village Ghamri 3 : : : i
IVillage Abadi) Under Hagar Paliks Hapar Tehsil & Dist. Hapur (U.P) Boandaries:- East: Piot of Shaukat Ali, West: house Of Jeenat North: Plot of ﬂ!El.'-rlH-'Il[mU‘lFil"lll:IErl'rJlHﬂﬂ!ﬂﬂﬂllﬂ'“ﬂlﬂtir‘ﬂ117.?’95!]-!“[5-. Pari Khasra Mo, 469, Village Kapna, Pargana Jewar, Tehsil Khurja District

Jalehand South: Rasta 6, Feet Wide .Boundarigs:- Easl: Hoose of Shivkumar, Wesl: 5IL wide Streel, North: 1211 Wide Boad, Soulh: Houge of Dingsh GilA vish 15-09-2076 1o 23-09-2076
: - apecia Instroctbons Cawlian: Hidoing i the st minuies ; should be avoided by the bidoers in ihedr own indenest: Neither Hinduja Hoasing Submission of EMD 23-08-2026
Loan Account Mo, GEGHNR/GNRNADDDOOOESS T4-04-2026 And Rs. 1276057 10-07-7025 Ra. Rs. Finance Limited nor 1be Servioe Provider will be responsibile bor amy lapses Tallure (Intermel Filure, Power [ailure, lc.) on lhe parl of the bidder in such Armount
Mr. NARENDER SINGH & Mrs. ALKA RANI as.on 09-04-2026 | 2543000/ TR cases. [n order to ward off such contingent siluation, bidders are requested lo make all the pecessary arrangements/allernatives such as back-up E — Auchon 26,08, 2026 (from 11.00 am to 1.00 pm
Descriplion Of Property: FREEHOLD RESIDENTIAL BUILT SINGLE STOREY HOUSE, HAVING NAGAR PALIKA NO. HUP/W-8,/1095, BUILT ON PLOT power supply and whatever else required so thal they sre able to circumwand such situation and are ahle bo participate in the auction successtully. Anmouncement of 260, 20206
NO.13, AREA MEASURING 101.33 50_ YARDS LE. 84.75 50. METER. OUT OF KHASRA N0.683, SITUATED AT MOHALLA SHIVGARHI HAPUR, NEAR | TERMS & CONDITIONS OF ONLINE E- AUCTION SALE: - 1. The Property Is being sold on "As is Where is”, "As is Whal is", “Whatever there is” Sugcessiul Bidder and
PAMCHSHEEL SCHOOL, PARGANA AND TEHSIL AND DISTRICT, HAPUR, UTTAR PRADESH-245101 Boundaries:- East: VACANT PLOT, West: HOWSE |2nd Withoul Recourse” basis. As such sale is without any kind af warranties & indemndfies. 2. Particulars of the propesty/assats {viz, extant & issue of Lol
OF MAMJEET. North: OTHER PROEPRTY. S 0UTH: ROAD 10 FTWIDE. measurements specified in the E-Aucton Sale Motice nas been stated o the best of the information of the Secered Creditor and Secured Creditor ;Elﬁmm::' rapﬂ :SSUEHDE of |7 08E0EE
: shiall nat be answerable lor any efred, mis-staterment ar armdssien. Actual exdiant & diménsions may ditler. 3. E-Auction Sale Nelice issued by he AaRLer o kman S . - . R -
Loan Account No. UP/KNP/MRUT/AO0DD0TS11 28-11-2024 ';—I:-“: .IHSE'IJE'EE‘EIEJE'- 20-02-2025 13 ng 13 o= ; Eecurad Credifor k= aninyitation to the general public fo submit their bids and the same doas not constitute and will nat be deemed to canstitute any Pergon interasled in Batdeng can canduct dise diligence of ther Dwi, Thie Liguidaton sl fed
Mr. SAINTAR PAL & Mrs. ANSHUL A i A S00- 25001~ o mmitment or any representation on the part of the Secured Craditor. Interested bidders are advised to peruse the title desds with the Sacured Tachitato such mspection and dua disgenco process
Dascription Of Properly: A RESIDENTIAL PLOT MEASURING 50 0. YARDS OR 41.80 S0. METERS CONSISTING OF KHASRA NO. 314 SITUATED | Creditor and 1o conduct own Independent enquiries/due diligence about the ttle & present conditian of the property/assets and claims/dues b Esfution witl hee k-t i ooty i Squl i s of e Comporain Betioe Ept et 1 L
VILLAGE RALI CHAUHAN PARGANA TEHSIL & DISTRICT MEERUT Boundaries:- East - 10/PLOT OTHERS, West : 10716' WIDE ROAD, Worth : |affscting the property bafore submission af bids, 4, Auction/bidding shall anly be through “nmline elactranic made” through the wesite: FOMERE 16, A5 FS WY IS THATEVER THERE 18 AND WITHOUT RECOURSE BASTE:
45/PLOTOTHERS . South: 45/PLOTOF RAJENDRA JOSHI auc‘:inr--’elﬂinﬂmahnusinmmanceln:n-'n and hﬂus:."-'w'-hwhljmkemn:1mns comy/ O ﬂm:ti%n fmm%er: by the service provider C1 India PVT LTD, who wiEhout any piprasantalion, warranisa orindemty and will he concluetad oniine,
T A AT L] shall arrange & cooreinate e enliré precess ol auction Eegugh e g-auction plattorm Fig D dess maly partseipate re-aucan or biddng frarm sutned applicants ms - e o Ayn S0 y ! " B .
Lona.Actewnd Ha. DL/EHR/SHAP/ADORONE 1S o rE'_E‘_]EE fnd Be. 1 D245 2r-00-2025 e " o ihair place of Ghosce, Inbernat connectivity shall have 1o b énsurad by bidder himzell, Secured Gredifor'service pravidar shall nat be held " 't';';’,r.‘g_”;,rf,,Tﬂ'ﬁ.},‘ﬂnEmnﬁ;L'.':_;rE_';f._l_f.;'ﬁ"gﬁrﬂ““{;’i’.f.'";ﬁ;;ﬁ,‘{ﬂ?ﬁ’;‘.:"ﬂ‘:;.';:;m"?:
Mz, Reena Reena & Mr Padam Singh a5 an 24-12-2024 2175000/ 217500/- responsible forthe mtermet connectivity, netwark protfams, own system crash, power fallure etc, B, For details, help, procedure and onling bidding Bidders, EMD requirement gic., available al Mips-//ibbi baankneloom.
Bescription 0f Property: AHouseOn Plot Bearing Nagar Palika Mo, 52 Area 180.19 Sq, Meter, SituatedAt Mohalla Noorgran Town Purkaijl, Tehsdl & |00 e-auction prospective bidders may contact the Service Provider C1 INDIA PYTLTD. 8054, Acd: C1 INDIA PVTLID. First Floor, Om Palace 1. Prospective bidders shall subrmit the reguisite documaents, inchuding an undertaking of
District Muzattaraga Boundaries:- Easl: Road 10 Ferl Wide, West: House O Naresh Chand, Morth: House 0f Bhoomi Chand, South: Howse 0f [Tinema, 547, Bhagwan Nagar, [alhi Road, Hapur — 245709, (Contact Persan. Mithalesh Kumar, Phone Bo. TOBDBO44GE, Email: elipibility under Sestion 288 of tha Insolvency and Sankruptcy Code throegh the
Sahan Lal dethiipaiindia com |, Support Mebala Number ;-7 2088112411257 126).7. For participating in the s-auciion sale the intending bidders should EMNHNET ALIG L plﬁﬂ!unHIrlllr-'ls:-"-"l’lllgu-hil-:lrlhm'-l .Gom urllr . "
renister theirn hittps:,wwwi bankeauctions.com/ an tinnahindul fin ; I and shall il r 4, Prospecbive bidders shall deposit the Earnest Money Deposd (EMDO} through the
Loan Account No, GR/BUL/KHUR/ADDOOD00 [30-05-2025 And Fis 1016995 10 e oo . P |, danding Bt At a6t R sty 1 Pasbmged Funeclaely o ecaiving m U o o b ot paricealog BAANKIET Suctn Bt Nips2/Ibbi baanknet.com orly
3 ; g an 28-05-2025 b y 1635000, - 163600~ [ o oaansian i : ; a 3 i ; ; i i s o S Al L & The undertaking referred in olause 2 heremalbioyve should stvle that the prospective bidder
Mr. AKBAR ALl & Mrs. MANNAT ALI A5 an i a-auction, intending biddars have te deposit a refundable Eamest Maney Deposst (EMD) e, 0% DF REZERVE PRIGE {a5 mentionad abawa) shalk d ot sttart bt rp P ong bt Lt ot it
Descripiion O1 Property; A FREEHOLD RESIDENTIAL HOUSE MEASURING AREA 50,72 S0. YARDS, SITUATED AT MOHALLA/ VILLAGE | D€ payable by interested bidders through Demand Draft in favor of * Hinduia Housing FinanceLimited. 8. The intending bidders should submit fhe SplCaBS, Priractve bigiars, widy nols that it Sound Inaliplkia-at ang Staa. the EME
HIRAPUR{ANDAR SEEMA) PARGANA BARAN, TEHSIL & DISTRICT BULANDSHAHAR Baundaries:- East: PLOT BUNDU, West : ROAD 12 FEET WIDE, {duly filed in Bic Form (format avadlable on nttos:www bankeauctions.comy and auctond@hindujahousingfinance. com along with the Demand shall be forfetted as per BRI wide Circalar Mo, IBBVLIOCAA,2025 dated 2Bth March,
Marth - HOUSEISMAMMUDDIN SUBRATI, South : HOUSE OF AJAJ Drall ramiftanca towards EMD in a seaded cover addrassed 10 the Autharized OMicer at Hinduja Reusing Finance Limited, at Dfice No-236. 2nd G
. = = . 7y Floor, Pockat-1, Sector-25, Rohini, New Dalhi-1100835. 10. The sealed cover should be super scribed witf *Bid for participating in E-Auction 5alein B. Kindly nofe tat EMD payrment must be made through the BAANKNET partal by atdng
Loan Account No, GGH/HPR/KITH/ADOBDD000Z. Mr, DHARN [14-D-2025 And R 2926653 55 pa anas RS, liheLoan Account Number (2s mentaned above) forthe property (asmentioned above), After axpiry of the last date of submission of bids with EMD, funds to the eWallet and clicking *Participate” for the sespective auction. Marme of Eligibhy
SINGH, Mrs. POONAM POONAM & Mr, AAKASH DHAMA a5 an 14-06-2025 4028000/~ | A92B00/- | ihorized Officer shall exarming the bids recelved by him and confiem the details of the quatitied biddars (who have quoted their bids over and above Bidoers will be identitied and conveyed by Liguidator to participate in enfng s-auction o
Dascription Of Property: TWO RESIDENTIAL PLOTS. TOTAL MEASURING 140 50. YARDS DR 117.05 50, METER, CONSISTING OF KHASRA NO. tha resarva price and |:|_i|i|:|1hE spesified END with tha 5m:|_1r—:|d Greditor) fo the service provider G1 India PYT LTD te enabla them to _allc-w onky thnse the portal www baanknel.com . The imerested bidder should create their User 1D &
§98,2, SITUATED AT MOHALLA BAAN MANDI, MAWANA PARIKSHITGARH ADAD, PARGANA HASTINAPUR, TEHSIL MAWANA DISTRICT MEERUT |Didders 1o participate in the online inter-se bidding/auction proceedings at the date and time mentioned in E-Auction Sale Notice. 11 Inter-se Password in the auction portal and deposit their EMD amoumt in the EWallet of the portal
Boundaries:- East: PLOT1-MAWANA ROAD-PARIKSHITGARH ROAD, PLOT 2- SAME, West: PLOT 1-PLOT OF NARESH YADAY, PLOT 2- PROPERTY |Didding among the qualified bidders shall start from the highest bid quoted by the quaiilied bidders. During the process of inler-ge bidding, there wis (ool e nit sl frtesesimiiongflncm el e Bl AR -"'51‘31'
OF PRAKASH. North; PLOT 1-PROPERTY OF DR SANT/PLOT 2. PLOT OF HARI SINGH. South: PLOT 1-PLOT OF LALITA/ PLOT 2- HOUSE OF he unlirmited extension of * 107 minutes each, 8, tha and fima o e- Fuction shall b autamatically exlandad by 10 Minubas each time if bid is made i‘];‘??':gl.;'l:-‘? ?!'Ir‘.;"':""" Ll UG A ey DN RTICE. ST, DRI, o -
KARESH YADAY within 10rminutas from the last extension. 12, Bids once made shall not be cancelied or withdrawn, All bits made from the user id given ta hiddar wil 5 T riasdmar TS a4 T S LS dH T0F malkdg papymantor Ealanes Sl
, : e deemed 1o have been made by ham alone, 13, Immediatety upon closure of E-Auction proceedings. the highest bidder shall corfirm the finat " Consseration (6., accapied Bid Armcunt plus other apalicabs Booes dubies alter sat-sfl
Lean Account No. UP/KNP/MRUT/AQO0000394 '4-06-2025 And Rs. 1321561/ e o S As. . Rs. amaurd of bid quoted by Rirm by E-Mail boihta the Aulhorized Oficer an kis mail id parmod_chand@hindujahousinglinance.carm and tha Servics ¢ adjustment of EMD recetved | along with nterest dus is 90 days from the date of LOL
Mr. ANMOL SINGH & Mr. AMAN KAUR a5 of 14-06-2025 AB72000/- | ABT200~  |provider for patting declared as succasshul bidderin the E-Auction Sale proceedings. 14. The succes sful bidder shall immediately i e an the same B. IMtarested applicants depositing the EMD and fequinng assistance in submiting Bid
Description OF Property: A RESIDENTIAL HOUSE NO. D-167, AREA 102.55 50. METERS, SITUATED AT SARASWATI LOK COLONY, PERTAINING TO |92y or not later than next working day, as the case may be, pay a deposit of bwenty five per cent, of the amount of the sake price, which s Inclugive of Forms may contact Liguidater af feedbackenengribegogmail com or may contact the
KHASAA NO. 294 & 205 REVEMUE VILLAGE MOOR NAGAR, PARGAMA, TEMSIL & DISTRICT MEERUT Boundaries:- East: HOUSE MO. D-168, Wesl: |22rmest monay deposited, it any, 10 the Autharized Orlicer conducting the sabe. Tha balance amunt of purchase price payabie shall be en or betare Llguldataron (- 51} 981007 1532
HOUSE MWD, D-166, Morth: 0THER'S PROPERTY Souih: ROAD fifteenth day of confirmation of sale of tha immovahla progerty, 15. In case of dafault in paymant of above stipuiated amounts by the succassful 19 Itisclarified that, this invitalion purpors o invite prosgective bidders and does nol create
e T q e bidder/auction purchaser within the stipulated time, the sale wiil be cancelled and the amount already paid {including EMD) will be forfaited and the any kind of binding obligation on the part of the Liquidator or the Company to sttectimle
Loan Account No. UP/ENP/MRUT/AD0DO02108 14- nd Fis. 1 1 17-08-9095 5. + | property will be again put to sale. 16. A1 the request of the successiul bidder, the Autharised Officer in his absolute discretion may grant further time the sale. Liguidator has right to axtand /defar /cancel and/or modity, delete any of the
Mrs. Uma Uma & Mr. VINEET VINEET a5 an 14-06-2023 2310000/ 2N000- iy writing, for depositing the halance o the bid amount. 17. The Successiul Biddar shall pay appiicable TOS {out of Sale proceeds) and submit TOS f"lr l;rlligﬂ a:l?::::ﬂ::? irsz,dll:? f::j,':h“.eg ?T,E"f;';:l.::,fr::..Irg.-i.dgcrri:mn t.:.;hermnl:.eei::l
Description Of Property: A RESIDENTIAL HOUSE, WHICH IS THE PART DF PLOT ND. 448, MEASURING 79.75 50. YARDS, OR 66.68 50, METERS, | certificate o the Authonised officer 18. MunicipaliPanchayat Taxes, Electricity dues {f any} and any ather authorities dues (if any) has to be paid by By i WHAS SeYer LI =IR0H CENb SUENEn, PSS SR
CONSISTING OF KHASRANO. 18, SITUATED AT KHERA KUAN, REVENUE VILLAGE KAZIPUR, PARGANA, TEHSIL & DISTRICT MEERUT Boundaries:- | 1€ sUccesshul bidder Defare issuance of the sale certificate. Bids shall be made taking Inta consideration of all the siatutary dues pertaining 1o the V. Plaase nofe that the auction sale will be subjeet 1o the provisions of IRB Cods, the
Eazl: PLOT OF NAWAB SINGH, West: REMAINING PART OF HOUSE OF AMIT, North: 16.50° WIDE ROAD, South: HOUSE OF 3H, VINOD ﬂ;ﬂlﬁf‘l‘!& ;rgn;m.?n:l:n?iLlr?LPrrr??l'll?r:%E:gchgi;n rbyypl?;uf':]:?:s::‘é ?:-II“;:HLLH[?;?;I:Jl!aﬁgs.?culf.:rgfsm!“[haldF;E-I;:::ElgFll:;afgﬁ?;egfnlr”g;nﬂ:;:;li“ memstations made thereunder, andibe Process Infermation Dacument,
" e b b HE 1 ] } ¥ | | il A - H|! =, Sy
Loan Accouni No. DL/HAR/HAWR/ADODO0GT10 B-07-2025 And Bs. 1137837%) o0 4 500n e RE. stamp duty, registration charges and other incidental charpes shall be borne by the auction purchaser 21. The Authorzed officer may Prabhakar Kumar
M. Sadab, Mr. Gulsan & Mr. Majid as an 03-07-2025 2664000/~ |  2BBA00/- | oqetnnna/cancel the E-Auction Sale proceatings withoul assigning any reason whatsoever, In case the E-Auclion Sate scheduled is pagtponed 1o a Liguidator
Description Of Property: RESIDENTIAL PLOT OF KHASRA MO, 215/2, 215/3, 21514 & 216, AREA 81,05 50. METERS., SITUATED AT MOHALLA }atar date bafora 30 days from the scheduled data of sale, it will be displayed on the websile of the sarvice provider. 22 The dacision of the Autharized Faedback Energy Distribotion Compseny Limited- in Liguidatian
mmpﬁm I Esfﬁhr&mﬂ] HARSHVADA, TEMSIL NAJIBABAD. mmm[;la{' BIJNOR Boundaries:- East : PROPERTY AAMNA KHATOOM, West: | Officer is final, mn:ujlnu and unguestionable. 23, All bidders w;-:u submitied the bigs, shall be deemed to have read and ugﬂerﬂnuu 1hH&1e rms ant 1881 Regn. No. 1HBI!IF-H-WEHF-:UF:?:m1“B§ﬂgi tgg;g
. the E- 3 fhherm. & ilz a ! i i ; M
D flu::'ltli]iw}ﬂas IEQSSI]ISIEJHE::;Jrallaluii?gg!?fngﬁrﬁﬁnbﬁnilnnlgtni?ng%:ﬁﬁﬂ:;idr?'llii:alﬁ E;Uﬂl:ll‘gizishﬂﬁggrcglgﬂggliﬂmtri:f;a11::?'['51;;:;'1 n:l::rr Address: B-5/41, Vivekanand Apariment, Sector-8. Rohinl, Delhi-110085
Mode Of Payment ;- All paymeni shall be made by demand dralt in favour of Hinduja Howsing Finance Limited payable at Delhi : . g Thic i - P Sl , i ey ; ity ; : Date: 289.08.2026 Erall 10: feadbaskenet gy iboEgmail eom
- i Lo B el b B it B UL B el it ot LA R Ak o Dathi Road, Hapur — 245101, 25. This is also 30 (Thivty) days™ notice to the Barmowen” Morigagon’ Guarantors in case of the above said kan Place: Haw Dalhi Contacl No.- +91 B510011832
Place: UTTAR PRADESH Date : 30/08/2026. Sd/- Authorized Officer - HINDUJA HOUSING FINAMCE LIMITED accountpursuant berule 816 of Secarlty Inferest (Enforcement) Aules 2002, about haolding of auction sale on the aboverentoned date piace. ' e
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